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HALF-AN-HOUR  DISCUSSION
RE : SHIFTING OF INDUSTRIES
FROM WEST BENGAL TO UP

SHRI SAMAR GUHA (Contai) : As I
have not been well, if you permit, I would
like to more or less read out my speech and
that, sitting.

MR, CHAIRMAN :  Yes.

SHRI SAMAR GUHA : The stories
of the horrible picture of head-hunting and
blood-baths have very often been brought to
the attention of the Parliament, But in my
opinion, these are only the outer symptoms
of the deeper malady that faces West Bengal
today, West Beagal is on the verge of a
structural collapse in regard to its present
industry and its future potentialities. If the
deeper malady is not dealt with with the ut-
most urgency, the industrial collapse in West
Bengal will provide faster breeding ground
for more chaos, violence and more blood
batb.

West Beugal today faces on industrial
crisis hitherto unknown in the life of the
pation. West Bengal produced 28 per cent
G. N. P. of the whole nation, but now it
has come down to only {4 per cent. West
Bengal is facing aboormal industrial
uncertaintics, The head offices of the big
industrial houses are beiog shifted out of
the State. Many vinduslrial concerns are
shifted under the cemouflage of opening
a second unit outside West Bengal, reducing
the industrial potentialities of the Stute.
Capital earned out of the labour and
resgurces in West Bengal are bzing invested in
Haryana, Maha ashtra, U. P., Bibar and other
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States. New licences tor industrial concerns
have abnormally declined, and a number
of industrial concerns are under lock-outs,
closures and strikes or are getting liquidated
due to sick conditions. Expansion and
investment in industries are dangerously
shrinking and employment potential is
declining alarmingly. Private and official
agencies from different States are offering
various inducements to small, and medium
and large scale industries in West Beagal
to shift to other States, 1f this condition
in West Bengal goes on, it will definitely
create further crisis for the State,

Though officially it has been denied that
there has been any shifting of industries
from West Bengal except for a dozen, ‘I
can give you a number of head offices of
big industrial houses like Birla Brothers,
Thapars, Sahu Jaios, K. K. IJijodia,
Binnis and other sugar mills which have
already shifted from West Bengal. Though
it is very diffi-ult to give exact figures about
the industrial concerns so far shifted from
West Bzngal as Government has, not inves-
tigated in'o the matter, I can cite th: names
of a few concerns like Jay EngineeringBengal
Lamps, Kiran Lamps, Anpapurna Sugar
Mills, Sulekha Inks, SUR, Refrigerators,
Bengal Enimels and many other industries
which have already started second units

outside West  Bengal. Strongly, Jay
Engineering is encouraging a strike in
its Calcutta  concerns in order to

uitimately kill itself, so that its second units
may prosper in Agra and Hyderabad.
If Jay Eogineering is liquidated, 10,000
refugee families will be readered unemp-
loyed, creating serious trouble for West
Bengal. As there is no control over transfer
of capital, it is obvious that all the second
units of the industrial concerns outside West
Beng il are being op:nsd there with the capital
and th: resources caraed in the S:ate of
West Bengal.

No new investment and no fresh
expansion of industries are to be seen in
West B2ngal aad applications for new licences
for starting new industries are rapidly
declining. This will bz c'ear from the
following figures. In 1955 the number of
applications for starting new  industries
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in West Bengal was 158 and in 1968 it was
only 96. Letters of intent issued in 1966
were 34 and in 1968 it was only 18.
All these figures are pot more than 10 per
cent of the figures for the whole couatry.
From 1st January, 1970 to 3Ist March,
1970 quite a few units have shified to
States outside West Bengil, The authorised
capital of non-Governm:nt companies shows
a dangerous decliae from Rs. 244 crores in
1966 to Rs. 20.99 crores in 1959, whereas the
authorised capital rose in Mabarashtra
during the same period from 26.7 crores
to Rs. 119 crores, In 1969 West Bengal
got only 69 licences as against 76 for

Maharashtra and with the corresponding
capitals of Rs. 12.5 crores as against Rs,
51,8 crores in Maharashtra. How fresh

investment in industries is dangerously
declining from West Bengal is clear from
the figures. In April 1968 the aggregate
paid up capital of joini stock companies in
West Bengal about Rs, 645 crores but by April
1970 it had increased by one crore only,
The dangerous state of industrial healih
of West Bengal will further be highlighted
by the fact that while the total growth rate of
industrial income for all India was five per
cent per year during the years 1950 to 19,8,
it was only 2.7 per cent in West Bengal.
During the same period the total national
income grew at 3.7 per cent per annum,
but for West Bengal it was only 2 6 per
cent. The npumber of new factories
registered in Wast Beogal declined from
195 in 1966 to 154 in 1969. During the
period between 1964 and 1958 the total
number of licences issued to Maharashtra
was 593 but to B:ngal only 276. The
decline in industry of West Bengal is also
highlighted by the steep decline of gross
tonnage handled by the Cilcutta port from
13 million toones in  1953-64 to
6.2 million tonaes in 1958-69. As a result
of the op:ning of a tei auction cznire at
Gaubhati West Beagal will loss Rs. 7 crores
and odd per year and more than a lakh of
people will lose thewr jobs. 292 such
coac:rns are not funclioaing at the moment
involving about 63,000 workers. Ia Gujarat
and Maharashtra all such sick and closed
mills have been taken over by the Govern-
ment, Although there are seventeen such
gick mills in West Bengal none had been
taken over by the Governm:nt, Growth
of production and capital and outfil and
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value have gone down in Bengal from 18.3
per cent to 12.5 per cent in 1966. The
growth of new factories is declining in
Bengal and it will also be evident from that
that it was 181 in 1966, but declined to 154
in 1969. Employment during this year

remains stagnant, only 8.5 lakhs. The All
India employment figure rose by ten
per cent but in the case of West Bengal it

declined, instead of increasing by ten per
cent, The backlog of the Third Plan of
unemployment in West Bengal is 1°5 million
and according to the estimates of the
Planning Commission by the end of the
Fourth Plan the backlog will be about three
million, The educated unemployed waiting
for jobs number 1,90,000. The U. F. rule
no doubt created a disastrous situation in
West Bengal by indulging in strikes. Out
of 16.6 million man-days lost in 1969,
throughout India, about ten million man-
days were lost in West Bengal alone,
There were fifty strikes in Durgapur
causing filty per cent loss in production,
But these are not the only reasons for
decline of industries in West Bengal.

Even Mr. Dinesh Singh admitted that out
of 165 units closed in West Bengal, 74 were
due to the w.nt of supply of raw materials,
In his answer he said that there had been no
shift in industry from West Bengal to U.P.
I give the name INSOV Auto limited,
It asked for a licence from West Bengal in
1964. It was not given, Then when it entered
into collabo:ation with a Moscow company
and asked for a lic:oce to open the unit in
U. P, permission was given in April 1970,
But when it wanted to open the unit in
West Beagal in 1964 it was  denied.
But now it has been given in U.P. The
people of B:agal have been taxed to the
teeth. Unfortunately, the Planaing Commis-
sion and Finance Commission have not
shown any special fuvour to West Bengal.
Although in this House it has been sub-
mitted that the problem of West Bengal is
a special national problem, there has been
no special national formula evolved in this
House to solve the problem of West
Bengal,

The situation in West Bz:ngal is so seri-
ous that day by day the employmzat poten-
tial is going down. There has been 24 per
cent loss in employmznt between 1956 and
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1969. Government tries to apportion blame
on strikes, But this i8 not the only reason.
The other reasons are lack of raw materi-
als, fiscal policy of the government finance-
giving offices being in Bombay etc. People
have to run to Bombay. 1 had some
talk with the directors of some foreign
companies. They mentioned about this
trouble. Now the licensing offices are at
Delhi and they have to run to Delhi to
get the licences, Licence is given according
to an inordinately slow process and in a
whimsical manner also. In Maharashtra,
Haryana and other places, there are prefer-
ential benefit given to the industries, but
unfortunately no such thing is done in
West Bengal.

I want to warn the Government, I am not
as much worried about the Naxalite and
Marxist violent activities, because there is
the traditional psychesits of the revolution
in west Bengal, as some politicians, There
we bave the highest concentrstion of the
lower and middle class people from the
refugees in West Bengal. But if industry
is killed, if industrial potential is lost, if
there is no fresh investment and expansion
in industry, the situation will further
deteriorate. By shooting left and right,
‘by’ premulgating curfews, by enacating
the P.D. Act or by mass arrests, you will
not be able to tackle the problems of West
Bengal. It has to be tackled by removing
the root cause of the deep malady. You
have to create an atmosphere of hope, a
new horizon of aspirations and a dream
in the minds of the yong unemployed who
number already 15 lakhs by the end of 3rd
plan. By the end of the fourth plan, there
will be 30 lakh of unemployed people, of
whom about 10 lakbhs will be educated un-
employed, from postgraduates to matric,
West Bengal controlled the complex of
industries of the whole of eastern India.
If Bengal is lost, the whole of India will
be lostand in Do time Nemesis will over-
take the rest of India. Again I warn the
Government - Instead of giving 3500 revol-
vers to the traffic police to shoot at sight,
they shoula go deep into the problems and
sec how to solve the problems of a employ-
ment. how to develop industry and mak:

fresh investment, how to expand the indus-
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tries and prevent capital from being shifted
from there. They should see that the
industries are not reduced by other States
out of West Bengal. If the warning is not
beeded in time 1 repeat that if Bengal is lost
the whole of eastern India will be lost and
the Nemesis will overtake the fate of the
whole nation in no time.

ot fag a7 W (wyadr) - @wata
st afeadft dma w7 frgeam & -
fas fasra § ao1 gy @7 d—7wd A%
wF TG fF gerodr o7 qreaEr sifa ¥
Az aar) smaF M@ oA A
1 mrafaal w1 savar 49T g1y A—0F
ot gifesr arg R AR gAY A +f aw
g | 3% A fggmma § qaT
fagra &1 oY MY T+, sAA A oA
St A& Y erer §1 9g@ g0 W o
AIfFT T N arET AR § ag gy ¥
fF agt & gshafy agt &1 g 1 awRR
faa s @ &, s &7 Qv Tfgw

FuTafy wzg, WX N QS 7t F W
Y 3, 3/F AW E—0F T—TwE-
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SUTIT GAIH! FAT 75T § | & wgmr g F
#A1 AERT FAAE—Zo o A UAF &
o1 Nifez sar § AT F ouF A &
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Za8 A@—AAT TTIT FT qAET § 1
agt qx g7t 9 A7 QUE WET AT gHeEr
&, 9ud it g'Hafy aga qtwm &1 g@
ssavg & & wig'w 5 §41 wRa qma
F fa3% I3 gfaa fied & Jax ed
& R #faefaeza & o1 o5 o@@w
gad | FA A im ¥ ey wnoey
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TF T AE  Feede §, fefecerm 1
FIT § W TG F7 A1 A , Ffww WA
s afefeafa agt 9o @ &, sOm i &
AT <R &, O agt & ww @) ], 39N
HEAIAT @ FT FIE F1g gAIC¢  qIfF s
q'S agl & Wi WY § 98 &F 4% |

gy ga1q ag § f& dma 1 a7
T auET FOFA F1 GHET § 1 FA-
a1 g 1 AT agt g ww gfenr
fadt 2 | AfFT @ g Y TEFT F
it Fofy o gfear oY F wa F A
Rer d—ag it {1 & S v A
w1 NfF 0F FIRT ofar §, TEw
qaaTE #1 g FW F U A q9-
forew oz S qq1¢ A% a7 w0
1 wdeqr wrafaswar < sma 1

= Foit giwe Tt (afwr) ;. gaTla
agizy, & 13 fax o @A N W
aq ¥ faq wegarg qar g 5 @ oA
Aot 59 sreaeq saear # ff afeaw de
¥ grarg ¥ 39 AU S FT A €
Fuai b v § gorar g1 g SR
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siw § ggAa A0 g\ W qfews e
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wRel § @ W@ L, enard Ayt ¥ W€
#T W @ §—ag oF oo @ fow
#7 g% Ty 9gd &9 QAT AT | WS
qfimet dma ¥ sASAFAr F7 SrErar g,
fagaId F1g Ud oar ¥ @E A\ ¥
1z gk o @ § @sHi a% ferers aw-
faeateit & warar gg & &, W gAd
TR A aF AF A AR T
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ST Wi & g § & F
FLAFT §, afea o1 ofewdt ame ¥
I AAAHAT  FT I@ATAA g, 9K 7
FAFAFFFIE AZ CF  fawa@m
fava 1 gmt fax wr ot & ag 5 Qo
dto # & ome wife swar g, 3afeg
mwﬁéma‘tmqo do F1 AT 3N
w®E IfFT T 97 FEAT ST TG
g1 wifee & wam ¥ T d A
I wRE, I UT AR

afegw dae § A FIT@TA] a1 gy
N@IRER IR © &§fF
IAH GeET A WA A R ¥ Wy
FTC@IET X o7 A8 FY AT A IIEY
WA A FLEFAIG A T 790 &
FH qFA E |

& TS 39 UF G AT ARl
g | R A9gR 7l g ¥ faq g-
T HC § A I GHE H AT GFA |
faeg wfaFax agf aoifes gl ¥
g et § 1 gF AT @ St wQ-
Az FFE W WIS =TS W) A AY
oY w1 Ja= faerar & 1 fee o 3t ge-
q¥ g3 | FTW 48 a1 5 35 &rr 9wy
7 {5 agi ¥ gg @@ AfAEl #1, FK
& 2 gefagi +1, geraTr 917 |

qET AT FATYT FT IIMELW H |
agi gsaTa F1 J1g A fFar afwq Aw-
g0 agr F agh F1% arq ALY 4v  fwar
T FE g frar ar 1 SEwr  gwer
TAT | IA IMAT 9T GIRT I AgY
a1, FRiNY agi geara &< & a5 | IUSA-
Hifes sl & F7 ggaw gl & A
TUIFAT FT JIAEW G271 &Y IATar g1
IEF! FEY TZA T FIAT AT | WTI-WIG
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% tar agt fear srar ofvaw gwa &
mie AT gfewa

SHRI M. R. KRISHNA

- MR. CHAIRMAN : The hoa. Minis-

ter,

SHRI S, M. BANERJEE (Kanpur) :
Sir, I have a submission to make. My
name is fifthin the list, The other day the
Speaker gave-- a chance t0 others when
other. Members were absent. .Today Shn
Kanwar Lal Gupta is not here

MR CHAIRMAN That was not to
be treafed “as “a pxecedent It was said”
last time. .Those Members, who do not -
secure a positibn in the ballot, are oot to
be ‘accommodated at all,’ Now, the hon
Minister.

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL'DEVELOP-

MENT AND INTERNAL 'TRADE
(SHRI M. R. KRISHNA) ; Mr.
Chairman, [ am thankful to Shri Guha

for raising this discussion in the House
in order to focus the attention of Govern-
ment on the conditions which are prevai-
ling in West Bengal. It is really very sad
that West Bengal, which is one of the
foremost States in our couatry and which
has got major industries like jute, tea,
coal, steel, and engincering the Calcutta
Metropolitan District has the largsst “con-
centration of productive capacity and ac-
counts for about 15 per cent of India’s
export a State like that has to suffer in
industry. Really, everyone will be concer-
ned about it and it is necessary for every-
body in the House to think about it and
find out what are the best possible methods
which could be adopted in order to bring
Bengal once again to the same position and
make it industrially very important,

This tendency for the units to be shift-
ed from ope State to another is not some-
thing = very peculiar to Bengal. Right
from 1965 till now a number of applications
have come from various States asking the
Government of India to permit them to
shift units to some other Siate. It is not
purely based on labour problems or apy
other problems. Sheer technical matters,
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raw material matters and some other
things sometimes compel the units to have
expansion in some State rather than in their
own. For instance if I give figures of
applications which we have received from
various States, Maharashtra is supposed
to be the highest in the lot, that is, about
15 applications have been received from
Maharashtra asking the Government to

permit them to shift to some other State.

West Bengal perhaps occupies the second
place in the ladder. From Bihar we hav:
receive about 4 applications. In total,
43 applications have been received from
various States,

In the name
SO many units

SHRI SAMAR GUHA :
of opening second units,

are going out of West Bengal. That is
a camouflage,
SHRI M. R. KRISHNA : [ am pre-

pared to agree with whatever Mr, Samar
says because he and the Government of
India are also interested in seeing that the
units are not shifted out of West Bengal
out of sheer fear., Many of the officers
and even some of us, wheo we visited
Calcutta, told the industrialists it was
pot necessary to get out of West Bengal
(hinking that in some other State they
will be able to have a comfortable posi-

tion.

SHRI S. M. BANERJEE : The Cent-
ral Government undertakings like so of
the defence units have teen shifted out of
West Bengal. 1 am no talking about
private concerns. The Central Government
undertakings, including some defence units,
have been shift out of West Bengal,

SHRI M. R, KRISHNA : It is not

just scoring a debating point,

In any State, we will have to first
create conditions for the industries to
thrive. My hon. friend has rightly asked
the question as to why many of the
industrialists are not prepared to stay in
West Bengal. It may look a little unreaso-
nable to some of my friends who come from
West Bengal, But it is a question asked
by:almost every industrialist in West Bengal
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today. The Government of India and
many other persons who are concerned are
definitely asking the industrialists to siay
io West Bengal, And they are not allowed
to get out of West Bengal..... .

SHRIMATI ILA PALCHOUDHURI
(Krishnagar) : Will you give them
protection if they stay in West Bengal ?

SHRI M. R. KRISHNA : Another
thiog is, to get units shifted from West
Benjal to another State......

SHRI SAMAR GUHA: It is a
diversion. Protection is not the only ques-
tion. Out of 165 units, the Central Govern-
ment could not supply raw materials, to 74
of them, There is the question of ofiscal
policy also. All important offices are in
Bombay and the Central Gevernment offices
are in Delhi, The Licensing office is in
Delhi. There ale so many other questions,

SHRI M. R. KRISHNA : For the
benefit of the House and Mr. Samar Guha
I only want to say that in case a unit has
to be shifted from one State to another,
the process that has to be followed is
almost like getting a new licence because
when the licence is given, they have to
qualify certain conditions including the
area were it is going to be located, In case
it bas to be shifted from one location to
some other place, the entire process to be
gone into. Itis not so easy for anybody
to get permission to shift from one place to
another.

There are also certain industrialists in
West Bengal who want to start industries
outside West Bengal and about 111 applica-
tions have been received......

SHRI SAMAR GUHA : I want to
know about one specific case of INSOY
Auto Limited. They wanted a licence in
West Bengal in 1964, It was denied then,
The same company, the same persons, when
in collaboration with Soviet Union asked
to have a unit in U, P,, they were given
permission this year.

SHRI M. R. KRISHNA : Out of 111
companies which wanted to start new
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[Shri M. R, Krishna]

industries in areas other than in West
Bengal, only above 1 or 2 applications have
been accepted. The rest of them have
either been rejected or they are still under
consideration. Therefore, it is not easy for
anybody to permit to shifts units from
West Bengal to some other State. The
pumber of applications which are received
for new licences has come down from 15
per cent in 1964 to 5 per cent now. Now it
is really a very important thing and we
will not a like to allow this kind of thing
to happen. For that alone the Government
of India bave asked the Reserve Bank to
go into this aspect and also some of the
financial experts to see as to what are the
concessions that should be immediately
given to the industries in Bengal so that
they can utilise the full capacity of the
existing plants and also go in for
expansion, etc. This examination is going
on,..(Intrrupiions) The moment we get some
definited information, the Reserve Bank and
other financial institutions will be able to
come to the help of the existing units there,

18 hrs.

As 1 81id earlier, the main problem at
least appears to be that an impression has
been created that noting is safe in Bengal.
It was true some time age but not it is
improving.  Therefore, 1 am sure that
condition .. (Interruptions) Though it is true
that, as Mr, Banerjee said, in the defence
factories there are various kinds of protec-
tion for employees, but in the private
factory that kind of protection is not there.,
that is not the entire thing. The private
industries in Bengal, though they are not
like .the military who can withstand any
kind of harassment or threats, they will
have in any case to live with the present
conditions. All that we are trying to do
and that is what the Members of Parliament
are also expected t0 do—is to create better
conditions, ., ...

-SHRI SAMAR GUHA : Law and
order question - is not the most important
thing, The policy of the Central Govern-
ment is also important,

::f]:h'l'(‘)mh-you, Sir, 1 wént to ask onpe
question which I have forgotten,
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MR. CHAIRMAN: I am worried
about your health.

SHRI SAMAR GUHA 1 With your
permission, | want to ask the Government
whether  the Government will institute an
Economic Recovery and Improvement
Commission for West Bengal to go into
all matters and submit a report within two
months so that on the basis of that steps
may be taken ?

SHRI M. R. KRISHNA : I do not
deny the fact that there is a fall in employ-
ment. I do not deny the fact there is a
fall in production. I do not even the
workers aond the Mangement are not
very safe in Bengal, That is why some of
our hon friends have suggested whether it
it is possible for us to bring the labour,
management and the Government to sit
together and find out some ways and
means to see that the labour attends the
factories. To-day the condition is that
when the labour or the officers of the
industries go to office or factory, the women
in the homes are not not safe and till the
man returns home, there is really fear and
kinds of unecasiness at home, Even if a man
works in the factory, his mind is not there
to really produce things. His mind is
always disturbed. This in the present
state of affairs in Bengal. | pointed out to
the hon. Members that the situation as i¢
was sometime age is not there, Now it is
improving and it is our wish that very soon
the conditions will improve,

As far as the raw materials, etc,, which
Mr. Guha pointed out, in Bengal are con-
cerned there are a lot of engineering
industries which have suffered for want of
raw material, There was another point
that  during the recession in the
engineering industry, the requirments in the
industry were not assessed and later on
when the industries started to function and
when the market for the enginecring goods
has improved, at that time the industries
started picking up and we had to provide
them the raw matenials. Therefore, there
was a little imbalance,

SHRI BENI SHANKER SHARMA ;
What about industrial truce about which §
asked ?
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SHRI M. R. KRISHNA: As 1|
said, that is a good suggestion.

SHRI SAMAR GUHA: Do you
know that 4000 cases are pending with the
Labour Tribunal; for } more than two
years ? They always blame the labourers,

MR. CHAIRMAN ¢
asked it.

You have already

SHRI M. R. KRISHNA : I do not
say that labour alone is to be blamed in
Bengal. The politicians, the labour, the
roanagement, almost everybody got a lesson
and this is a good lesson for everybody
to sce that the industries in Bengal flourish
because it is not_only affecting the people
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of Bengal but it is going to affect the
whole country. Therefore, this realisation
will belp Bengal and also it will help the
whole country,

I hope I have answered all the points
raised. If hon, Members want any more
information which may be available with
me, I will supply it later,

MR. CHAIRMAN : The House stands
adjourned to meet at 11 a,m, on Monday,

1806 hrs,
The Lok Sabha then adjourned till

Elven of the Clock on Monday, November 30,
1976 Agrahayana 9, 1892 (Saka).



